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(d) if nol, the reason therefor; and 
(c) whether Government propose to res-

toro the allowance in the near futuro? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF PARLIAMENTARY 
AFFAIRS AND COMMUNICATIONS 
(SHRI I. K. GUJRAL): (a) No. How-
ever, the allowance has been curtailed only 
in respect of those E.D.B.P.Ms who are 
employees of the State GoV!. or teachers 
who draw D.A. at the rates admissible to 
Central GoV!. servants. 

(b) The ad hoc increase is only in the 
nature of Dearness Allowancc. When tho 
E.D. Staff are already getting D.A. at the 
rates applicable to the Central GoV!. Staff, 
the payment of ad hoc increase will be 
tantamount to payment of D.A. twice. 
Hence they are not eligible for payment of 
ad hoc increuc. 

(c) The nOD payment of ad hoc increase 
is applicable to the E.D. staff drawing Cen-
tral rates of D.A. irrespective of whether 
they are teachers or otherwise. 

(d) Does not arise. 
(e) No. 

'I'l!U!PIIONE MESSENGERS IN RAMANATHA-
PUllAM DlsnuCT 

3823. SHRI KlRUTTINAN: Will the 
Minister of COMMUNICATIONS be pleas-
ed to state: 

(a) whether it is a fact that the telephone 
meaaengers at Manamadurai and Tiruppuva-
nam towns in Ramanathapuram district, 
Madras State, have been recently suspend-
ed; 

(b) if so, the reasons therefor; and 
(c) whether Government are considering 

any alternative arrangements to redress ilie 
difIlc:ulties of the public particularly who 
arc using the public telephones in those 
towns ? 

mE MINISTER OF STATE IN THE 
DEPARTMENTS OF PARLIAMENTARY 
AFFAIRS AND COMMUNICATIONS 
(SHRI I. K. GUJRAL): (a) Yes. Mcs-
sCllller Service was discontinued at Mana-
madurai in September, 1963 and at Tlrup· 
puvanam in February. 1967. 

(b) The Servicc was withdrawn afler 
commissioninll of automatic exchanges and 

consequent conversion of tho U>DI distance 
P.C.Os at theao places into Local p.e.os. 

(c) The lIeneral question of providing 
Messen&er Service at Trunk PublIc Call 
Offices within the Local areas of Telephone 
ExchanlCS is under examination. 

MONEY 0Rn1!R FORMs IN REGIONAL 
LANGUAGES 

3824. SHRI KlRUTTINAN: Will the 
Minister of COMMUNICATIONS be plea-
sed to state : 

(a) whether it is a fact that tho Drinting 
of money order forms in the regional lan-
gualles particularly in Tamil. has been stop 
pod; 

(b) if 50, the reasons therefor; and 
(c) whether Government have taken any 

final decision in this regard ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF PARLIAMENTARY 
AFFAIRS AND COMMUNICATIONS 
(SHRI I. K. GUJRAL) : (a) Yes. In the 
past some bilingual money order forms 
were got printed by the Heads of Circles 
locally in EnaIish and the regional langu-
ages including Tamil. Thb has sm;:o been 
stopped. 

(b) and (e). A policY decision has been 
taken that those forms such as money order 
forms which go from one linguistic region 
to another should be bilingual i.e. in Hindi 
and Enillish. 

EXPBNDITUlUl ON ELocnON IN HARYANA 

3825. SHRI SURAl BHAN: Will the 
Minsiter of LAW be pleased to state: 

(a) the total cxpendit,lre incurr~d by 
Government on the last .:::JenuaI EkctiollS 
in the Haryana State; .tIId 

(b) the total cxpendituro.. incurred by die 
Assembly candidates of the State in the 
last General Elections as shown ID their elec-
tion returns? 

THE MINISTER OF LAW (SHRI 
GOVINDA MENON) : (a) The total ell-
ponditure incurred on the Fourth General 
Elections, 1967, in respect of the State of 
Haryana was Rs. 9,01,000. The expenditure 
incurred for the preparation and priD1ing of 
the electoral rolls was Rs. 1,30,000 and for 
conduct of General Elections Rs. 7.71,000. 




